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UHT T® ST T8 TSR, ToTq AT TR (Teed), I Fl forfed &7 |
TEQA T ST 3 IHH I ey Afwtra o Srur i weqm ity smotrat v s &7 8
a7 FoReT ATee T9aY G1RT g S &1 AGET T ST UHT Ol 6f gaaTs & TETq a97 UHT i S
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faw g |

TH ATIGAAT & AT A ATAT qIH F L@ 3T AT AL TAT TTIEHET &6 Ik HATAT §
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TS FT T HET T IECKAKILHECI Y

EAT Y qaEA §ElqT A FIER || gRRTFHA || T TS kIR ER T

H&an (SRR ESIEY) (@)

1 2 3 4 5 6

AT T ATH: I
T KT AT e
1 14 IREL it 0.1542 (3Fa7) 0.1542
2 44/10 IREL it 0.0017 (347 0.0017
3 44/8 BEL BIEG] 0.0017 (F%7T) 0.0017
4 44/9 GEL IGIEE 0.0023 (gFaT) 0.0023
5 54 [GEll BIEE] 0.0042 (Z%77 ) 0.0042
6 66/2 EEl IGIEE 0.0031 (gFAT) 0.0031
7 68/1,2,3 GEL IGIEE 0.0028 (gFa7) 0.0028
8 83 GEL IGIEE 0.0043 (gFa7) 0.0043
9 85 EEl IGIEE 0.0033 (gFa7) 0.0033

T T ATH: AAS QT
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10 105/3/1 IEEL GIEE] 0.001 (F%4¥) 0.001
11 106 BEL GIEE] 0.1229 (F%47 ) 0.1229
12 108 EEL GIEEG 0.0038 (FF=a¥) 0.0038
13 115/1/4 TCRTE sfefra 0.0012 (3%47) 0.0012
14 117/1/1 IGEil BIEG] 0.384 (gFa7) 0.384
15 75 AT BIENEIGIER 0.0054 (%77 ) 0.0054
16 83/2 EEL GIEEG 0.0038 (FF=a¥) 0.0038
17 91/1 IBEL GIEE] 0.0011 (F%4Y) 0.0011
18 94/1/1 IBEL GIEE] 0.0019 (F%47) 0.0019
19 94/1/3, 94/2 REL GIEEG 0.0015 (FFa¥) 0.0015
T HT A AATS

20 146/5 IBEL GIEE] 0.001 (F%a7) 0.001
21 151/2 IBEL GIEE] 0.0054 (3%47 ) 0.0054
22 160/2 EEL GIEEG 0.0009 (FFI¥) 0.0009
23 161/1 EEL GIEEG 0.0034 (FFT¥) 0.0034
24 161/3/1 IBEL GIEE] 0.0024 (3%47 ) 0.0024
25 161/4 IBEL GIEE] 0.0044 (Z%47 ) 0.0044
26 173/2 EEL GIEEG 0.0115 (FFa¥) 0.0115
27 178/1/1 GECARA} LU IET Y 0.0179 (37T ) 0.0179
28 180/1 IBEL GIEE] 0.003 (FF47 ) 0.003
29 180/2 IEEL IGIEE} 0.0011 (ZF=a¥) 0.0011
30 181 BEL [EIEEG 0.0026 (FFI¥) 0.0026
31 269 BEL [EIEEG 0.0015 (FFI¥) 0.0015
32 274/1 GECAR EICIE ) 0.0073 (377 ) 0.0073
33 278/4/1/2 IEEL IGIEE} 0.005 (FF=a¥) 0.005
34 278/4/1/3 IEEL IGIEE] 0.0048 (FFIX) 0.0048
35 27817 IGEil BIEG] 0.0043 (%37 ) 0.0043
36 288/2 IEEL GIEEG] 0.001 (ZF=a¥) 0.001
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37 289 BEL [GIEEG 0.0015 (FFI¥) 0.0015
38 311/2 EEL GIEEG 0.002 (FFa¥) 0.002
39 315 EEL GIEEG 0.001 (ZF=a¥) 0.001
40 322/1 IEEL GIEE] 0.0033 (F%47 ) 0.0033
41 382 BEL it 0.0043 (ZFT¥) 0.0043
T T AT SSATGR
42 284 AT fe=ra/arera 0.6077 (377 ) 0.6077
43 285/1 IBEL GIEE] 0.0687 (3%4¥ ) 0.0687
44 489/2 IBEL GIEE] 0.0537 (3%47 ) 0.0537
T T AT JgAT
45 13/2 REL GIEEG 0.001 (ZFa¥) 0.001
46 14/1 IBEL GIEE] 0.0013 (3%47 ) 0.0013
47 14/4/3 IBEL GIEE] 0.0031 (F%47 ) 0.0031
48 15/4 EEL GIEEG 0.002 (FFI¥) 0.002
49 173/1/1 EEL GIEEG 0.0021 (FFT¥) 0.0021
50 173/1/2 IBEL GIEE] 0.0017 (3%4%) 0.0017
51 173/6/2 IBEL GIEE] 0.0017 (3%4%) 0.0017
52 173/7 EEL GIEEG 0.0011 (FFa¥) 0.0011
53 176/2 EEL REEIT 0.003 (FFT¥) 0.003
54 17712 IBEL GIEE] 0.0039 (F%a7 ) 0.0039
55 179 IEEL REEIE 0.002 (F#F=a¥) 0.002
56 24/5 TCHRTLT LOIET KN 0.0012 (F%aT ) 0.0012
Total 1.548

[TI’.FT. NHAI/RO-BPL/PIU-IND/DPR/IRR/207726/3A1]
9 fiET, e




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 5

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 16th June, 2026

S.0. 3154(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being
satisfied that for the public purpose, the land, the brief description of which is given in the Schedule below, is required
for building (widening/two lane with paved shoulder/four laning/Six laning etc.,), maintenance, management and
operation of Western Indore Bypass in the stretch of land from Km. 8.8 to Km. 20.87 (Depalpur) in the district of

INDORE in the state of MADHY A PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of

section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer
Revenue Depalpur in writing and shall set out the grounds thereof and the Competent Authority shall give the objector
an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections
and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or

disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling Western Indore Bypass in the
stretch of land from Km. 8.8 to Km. 20.87 (Depalpur) in the District of INDORE in the State of MADHYA

PRADESH

State: MADHYA PRADESH District: INDORE

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Area

(in Local Unit) (in Hectares)
1 3 4 5 6
Taluk: Depalpur
Village: Kishanpura
1 14 Private Irrigated 0.1542 (Hectare ) 0.1542
2 44/10 Private Irrigated 0.0017 (Hectare ) 0.0017
3 44/8 Private Irrigated 0.0017 (Hectare ) 0.0017
4 44/9 Private Irrigated 0.0023 (Hectare ) 0.0023
5 54 Private Irrigated 0.0042 (Hectare ) 0.0042
6 66/2 Private Irrigated 0.0031 (Hectare ) 0.0031
7 68/1,2,3 Private Irrigated 0.0028 (Hectare ) 0.0028
8 83 Private Irrigated 0.0043 (Hectare ) 0.0043
9 85 Private Irrigated 0.0033 (Hectare ) 0.0033
Village: Lalendipura
10 105/3/1 Private Irrigated 0.001 (Hectare ) 0.001
11 106 Private Irrigated 0.1229 (Hectare ) 0.1229
12 108 Private Irrigated 0.0038 (Hectare ) 0.0038
13 115/1/4 Government Non Irrigated 0.0012 (Hectare ) 0.0012
14 117/1/1 Private Irrigated 0.384 (Hectare ) 0.384
15 75 Common Irrl:gated/Non 0.0054 (Hectare ) 0.0054
Irrigated

16 83/2 Private Irrigated 0.0038 (Hectare ) 0.0038
17 91/1 Private Irrigated 0.0011 (Hectare ) 0.0011
18 94/1/1 Private Irrigated 0.0019 (Hectare ) 0.0019
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19 94/1/3, 94/2 Private Irrigated 0.0015 (Hectare ) 0.0015
Village: Rolai

20 146/5 Private Irrigated 0.001 (Hectare ) 0.001
21 151/2 Private Irrigated 0.0054 (Hectare ) 0.0054
22 160/2 Private Irrigated 0.0009 (Hectare ) 0.0009
23 161/1 Private Irrigated 0.0034 (Hectare ) 0.0034
24 161/3/1 Private Irrigated 0.0024 (Hectare ) 0.0024
25 161/4 Private Irrigated 0.0044 (Hectare ) 0.0044
26 173/2 Private Irrigated 0.0115 (Hectare ) 0.0115
27 178/1/1 Government Irrigated 0.0179 (Hectare ) 0.0179
28 180/1 Private Irrigated 0.003 (Hectare ) 0.003
29 180/2 Private Irrigated 0.0011 (Hectare ) 0.0011
30 181 Private Irrigated 0.0026 (Hectare ) 0.0026
31 269 Private Irrigated 0.0015 (Hectare ) 0.0015
32 274/1 Government Non Irrigated 0.0073 (Hectare ) 0.0073
33 278/4/1/2 Private Irrigated 0.005 (Hectare ) 0.005
34 278/4/1/3 Private Irrigated 0.0048 (Hectare ) 0.0048
35 278/7 Private Irrigated 0.0043 (Hectare ) 0.0043
36 288/2 Private Irrigated 0.001 (Hectare ) 0.001
37 289 Private Irrigated 0.0015 (Hectare ) 0.0015
38 311/2 Private Irrigated 0.002 (Hectare ) 0.002
39 315 Private Irrigated 0.001 (Hectare ) 0.001
40 322/1 Private Irrigated 0.0033 (Hectare ) 0.0033
41 382 Private Irrigated 0.0043 (Hectare ) 0.0043

Village: Betma Khurd

42 284 Common Irrigated/Pond 0.6077 (Hectare ) 0.6077

43 285/1 Private Irrigated 0.0687 (Hectare ) 0.0687

44 489/2 Private Irrigated 0.0537 (Hectare ) 0.0537
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Village: Mohna

45 13/2 Private Irrigated 0.001 (Hectare ) 0.001
46 14/1 Private Irrigated 0.0013 (Hectare ) 0.0013
47 14/4/3 Private Irrigated 0.0031 (Hectare ) 0.0031
48 15/4 Private Irrigated 0.002 (Hectare ) 0.002
49 173/1/1 Private Irrigated 0.0021 (Hectare ) 0.0021
50 173/1/2 Private Irrigated 0.0017 (Hectare ) 0.0017
51 173/6/2 Private Irrigated 0.0017 (Hectare ) 0.0017
52 173/7 Private Irrigated 0.0011 (Hectare ) 0.0011
53 176/2 Private Diverted 0.003 (Hectare ) 0.003
54 177/2 Private Irrigated 0.0039 (Hectare ) 0.0039
55 179 Private Diverted 0.002 (Hectare ) 0.002
56 24/5 Government Agriculture 0.0012 (Hectare ) 0.0012

Total 1.548

[F. No. NHAI/RO-BPL/PIU-IND/DPR/IRR/207726/3A1]

SHAIKH AMINKHAN, Director
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